IN THE HIGH COURT OF ORISSA,CUTTACK

Institution of Applications for issue of Certified Copies.

Date of

Applicatio

n

Date

Case No.

10.11.2025

Name of the

Applicant

Applied
For

Dealing
Section

Seat

ABLAPL- COURT (Seat
1 894837202 114 1) 2025 (112747202 |B.S.SWAIN C. no. [0rder Dtd- - lparro no-
5 2025-11-06
5 17 16)
ABLAPL- COURT (Seat
o (894847202 115 11,2025  |10243/202 [B.S.swAIN C. no. Order Dtd. No-
5 2025-11-06
5 17 16)
BLAPL- COURT (Seat
3 (89485/202 114 11 2025 [10727/202 |R R NAYAK C. No. [oxder Dtd. No-
5 2025-11-06
5 17 16)
ABLAPL- COURT (Seat
g |B9486/202 114 11 2025 |12244/202 |R R NAYAK C. no. (9rder DA lgarr o no-
5 2025-11-06
5 17 17)
BLAPL- COURT (Seat
5 (894877202 115 11,2025 |10774/202 |muancu nanDY  [c. no. |0rder Dtd- - lgarr o lno-
5 2025-11-06
5 17 10)
ABLAPL- COURT (Seat
89489/202 PRAKASH Order Dtd.
6 | 10.11.2025 [12230/202 | oo o C, NO.  |eStiis-gs [BAIL-1  |No-
5 17 13)
ABLAPL- COURT
89490/202 BIBHUTI RANJAN Order Dtd. : (Seat
7 10.11.2025 é2275/202 MOHANTY C. ?2. 2025-11-06 |[BAIL=2 |02
COURT
89491/202 ABLAPL- Order Dtd. (Seat
8 | 10.11.2025 (g o0 |BALARAM SINGH |[C. ?2' 0950811 Noes)
COURT (Seat
89492/202 WP (C) - Order Dtd. [WRIT ©
° |2 10.11.2025 |52, 77 [P.C.MOHANTY  [C. NO. e 107 lmmancHogs |NO
17 43)
ABLAPL- COURT
10 (894937202 114 11,2025 |10181/202 |BALARAM SINGH |c. no. [order Dtd.  lgappp  |(Seat
5 2025-11-06 No-7)
5 17
ABLAPL- COURT
11 (894947202 114 11 2025  [12273/202 |DEBASIS SAHOO |C. no. |Order Dtd. (Seat
5 2025-11-06 No-7)
5 17
ABLAPL- COURT
12 894967202 114 11 2025 |12266/202 |AMIAN MOHANTY |C. No. [oxder Dtd. ity
5 s 1o [2025-11-06 No-7)




L5 [89497/202 | i 11 o0e ?22253;02 LAXMI CHARAN ;gURT Order Dtd. (Seat
5 i . BEHERA 15 |2025-11-06 No-7)
ABLAPL- COURT (Seat
14 (894987202 114 19 2025  |12295/202 |BALARAM SINGH no. [0rder Dtd- - lparro no-
5 2025-11-06
> 17 17)
ABLAPL- COURT (Seat
15 (894997202 114 11 2025 [12252/202 |BALARAM SINGH no. Order Dtd. No-
5 2025-11-06
5 17 17)
ABLAPL- COURT (Seat
16 (895007202 114 11 5025  |12251/202 |BALARAM SINGH No. |Order Dtd. No-
5 2025-11-06
5 17 17)
17 (895017202 | 11,005 2751(8)1;202 PRADEEP KUMAR ;gURT Order Dtd. |[WRIT I\(]ifat
5 el DAS * |2025-11-07 |BRANCH-4
° 17 27)
COURT (Seat
89503/202 ABLAPL- Order Dtd.
18 | 10.11.2025 [Jgr5 o0, B K MOHANTY NO.  roeriioe [BAIL-1  |No
17 15)
COURT (Seat
89504/202 ABLAPL- Order Dtd.
19 | 10.11.2025 ;)¢ >0 |GANESH SAHOO NO. | ooeiis-0s No-
17 15)
Lo (895067202 | L. oo ?§2253;02 SOMNATH ESURT Order Dtd. éifat
5 i BARDHAN * |2025-11-06
5 17 15)
ABLAPL- COURT (Seat
01 |89507/202 11 19 5025  |12278/202 |MADAN DAS No. |Order Dtd. No-
5 2025-12-10
5 17 15)
ABLAPL- COURT (Seat
2 (899087202 114 11 2025  |12296/202 |A ® saHOO No, |[Order Dtd. No-
5 2025-11-06
5 17 15)
ABLAPL- COURT (Seat
23 [89909/202 114 11 2025 [12298/202 |B BEHERA No, |[Order Dtd. No-
5 2025-11-06
5 17 15)
COURT (Seat
89510/202 BLAPL- Order Dtd.
24 | 10.11.2025 |, "o o [P K MOHANTY No.  [ouoer o No
17 15)
COURT (Seat
89511/202 BLAPL- Order Dtd.
25 | 10.11.2025 [y © oo [P K MOHANTY NO. oo i ge [BAIL-2  |No
17 12)
COURT
89513/202 BLAPT,— DEBIPRASAD Order Dtd. (Seat
26 g 10.11.2025 13591 /2025 |MOHANTY TS' 2025-11-06 PRTETL yoos)
,, |89514/202 | . ... |BLAPL- NTHAR RANJAN ;gURT Order Dtd. | .. . n(é?at
5 e 2877/2025 |SAHOO * |2025-11-06
17 11)
ABLAPL- COURT (Seat
2 (899157202 114 11 2025 |12450/202 |G.sAHOO No. (0rder Dtd.  lpair o No-
5 s o 2025-12-12 o)




BLAPL— COURT (Seat
29 (895167202 1145 11,2025 112750/202 M N MOHANTY no. Order Dtd. No-
5 2025-11-06
4 17 16)
ABLAPL- COURT (Seat
30 (89517/202 114 11,2025 [12227/202 |p.K.MISHRA no. [order Dtd. No-
5 2025-11-06
5 17 16)
ABLAPL- COURT (Seat
31 [89918/202 114 11 2025 |12302/202 |B.DAS No. (order Dtd.  loiop 5 No-
5 2025-11-06
5 17 11)
ABLAPL- COURT (Seat
32 (899197202 114 41 2025 (122997202 |G.SAHOO No. [Order Dtd.  lo.ir o lNo-
5 2025-12-12
5 17 10)
ABLAPL- COURT (Seat
33 (895207202 115 91 5025 [12217/202 |L.K.NAYAK No. |Order Dtd. No-
5 2025-11-06
5 17 10)
COURT (Seat
89521/202 BLAPL- Order Dtd.
34 5 10.11.2025 8483/2024 K NAYAK NO. 2025-11-06 No
17 10)
ABLAPL- COURT (Seat
35 [89522/202 115 11 5025 12293/202 |P.K.PAL No. [0rder Dtd. No-
5 2025-11-06
5 17 10)
ABLAPL- COURT (Seat
36 (895237202 |15 11 5025 [12149/202 |P.K.MISHRA No. Order Dtd. No-
5 2025-11-06
5 17 10)
ABLAPL- COURT (Seat
37 (895247202 114 19 5025 |12292/202 |s.SATAPATHY No. (Order Dtd. o, . o No-
5 2025-11-06
5 17 10)
ABLAPL- COURT (Seat
3g [89925/202 114 11 2025 [12124/202 [K.C.PANDA No, |[Order Dtd. No-
5 2025-11-06
5 17 10)
ABLAPL- COURT (Seat
39 (899267202 114 11 2025 [12289/202 [N.K.ROUT No, |[Order Dtd. No-
5 2025-11-06
5 17 10)
ABLAPL- COURT (Seat
g0 |89927/202 115 11 2025 |11803/202 |G.SAHOO No. |Order Dtd. No-
5 2025-11-06
5 17 10)
ABLAPL- COURT (Seat
g1 (895287202 114 19 5025  |12286/202 |B.TRIPATHY No. (Order Dtd. g, . 4 No-
5 2025-11-06
5 17 14)
ABLAPL- COURT (Seat
42 (895307202 15 19 5025 118037202 |D.SAMAL No. |Order Dtd. No-
5 2025-11-06
5 17 14)
ABLAPL- COURT
89531/202 Order Dtd. (Seat
43 | 10.11.2025 |11774/202 |B.P.TANGA NO.  |Jioel iiog [BAIL-1 | oC%
5 17
ABLAPL- COURT
qq (895327202 114 19 2025 122857202 |a.K.NAYAK No. (Order Dtd. o, . o (Seat
5 s = 2025-11-06 No-8)




COURT

89533/202 BLAPL- Order Dtd. (Seat
45 ¢ 10.11.2025 |00 . |P PRADHAN TS. 021106 Noes)
s |89534/202 | . o . |BLAPL- MANORANJAN ;gURT Order Dtd. | .. . I\(]ifat
5 i 2122/2025 |PADHY * |2025-11-06
17 10)
ABLAPL- COURT
g7 [89535/202 114 11 2025 [11716/202 |c.sAHOO no. |(Order btd. gppp .y |(Seat
5 2025-11-06 No-4)
5 17
ABLAPL- COURT
89536/202 Order Dtd. (Seat
48 | 10.11.2025 |12278/202 M.C.MISHRA NO.  eoeiioot0 Nod)
5 17
ABLAPL- COURT
89537/202 Order Dtd. (Seat
49 |2 10.11.2025 |12277/202 |S.MAHARANA NO. e i1-06 Nood)
5 17
COURT
89539/202 BLAPI,— Order Dtd. (Seat
50 | 10.11.2025 |, " oo |P K LENKA TS. 025 11-05 [BATL-1 Nocd)
ABLAPL- COURT
89540/202 Order Dtd. (Seat
51 |, 10.11.2025 |12276/202 |P.K.MOHANTY NO. e i1-06 Nood)
5 17
ABLAPL- COURT
89541/202 Order Dtd. (Seat
52 |7 10.11.2025 |11485/202 |P.K.LENKA NO. e e i1 06 Noed)
5 17
BLAPI- COURT (Seat
53 |89542/202 11 19 2025  |12194/202 |P K MISHRA No. (Order Dtd. o, . o No-
5 2025-11-06
4 17 10)
ABLAPL- COURT (Seat
54 (899437202 114 11 2025 |11363/202 |J.SAHOO No, |[Order Dtd. No-
5 2025-11-06
5 17 10)
ABLAPL- COURT (Seat
55 (895447202 114 19 5025  [12247/202 |H.K.MOHANTA No, |[Order Dtd. No-
5 2025-11-06
5 17 10)
BLAPI— COURT (Seat
se (895457202 115 19 2025 |10768/202 |B BARIK No. (Order Dtd. g, . o No-
5 2025-11-06
5 17 11)
ABLAPL- COURT (Seat
57 (899467202 114 11 2025 |11196/202 |G.SAHOO No, |[Order Dtd. No-
5 2025-11-06
5 17 11)
ABLAPL- COURT
89547/202 Order Dtd. (Seat
58 | 10.11.2025 |12238/202 |G.SAMAL NO.  |ooe i1-06 [BAIL-2 Nocs)
5 17
ABLAPL- COURT (Seat
59 (895487202 114 19 2025  |12237/202 |P.K.MISHRA No. (Order Dtd. ... 4 No-
5 2025-12-03
5 17 13)
BLAPL- COURT (Seat
so (899497202 114 11 2025 [10776/202 M R ROUTRAY no. Order Dtd. No-
5 s - 2025-11-06 1)




ABLAPL- COURT (Seat
61 (899507202 114 11 2025 [11081/202 |a.k.RANA no. Order Dtd. No-
5 2025-11-06
5 17 13)
ABLAPL- COURT (Seat
62 (899517202 114 11,2025 [12236/202 |G.SuNDARA no. [0rder Dtd. lpari2 no-
5 2025-12-01
5 17 11)
BLAPL- COURT (Seat
63 (899527202 114 11 2025 [10760/202 |RAHUL SETHI no. Order Dtd. No-
5 2025-11-06
5 17 11)
4 [89553/202 | .. ,o,. |BLAPL- SATYAPRIYA EgURT Order Dtd. éifat
5 el 2441/2025 |SAMANTA * |2025-11-06
17 11)
ABLAPL- COURT (Seat
65 (895947202 114 11 5025 |10803/202 |R.K.BARIK No. |Order Dtd. No-
5 2025-11-06
5 17 11)
COURT (Seat
89555/202 BLAPL- Order Dtd.
66 | 10.11.2025 ) (oo >0, |MADAN DAS No. oot o No
17 11)
ABLAPL- COURT (Seat
67 (895567202 114 11 5025  |12233/202 |N.R.BEHERA No. (Order Dtd. ... 4 No-
5 2025-12-01
5 17 13)
ABLAPL- COURT (Seat
68 [89597/202 114 11 2025 |10791/202 |B.BARIK No. |[Order Dtd. No-
5 2025-11-06
5 17 13)
ABLAPL- COURT (Seat
6o (895587202 115 11 2025  [12231/202 |p.swaIn No. |Order Dtd. No-
5 2025-11-06
5 17 13)
ABLAPL- COURT (Seat
70 (895597202 114 17 2025 |10455/202 |LK NAYAK No, |[Order Dtd. No-
5 2025-11-06
5 17 13)
89560/202 JCRLA- COURT |order Dtd. |CRIMINAL |(Seat
s 10.11.2025 135 5p3 |F K MOHANTY NO. 7/9999-12-31 |APPEAL  |No-1)
89561/202 ABLAPL- COURT |order Dtd. (Seat
[ 10.11.2025 15817 /2025 |F PARIDA NO. 7 2025-11-06 No-1)
COURT
89562/202 ABLAPL- Order Dtd. (Seat
35 10.11.2025 15155 /2025 [RK BARIK ?2’ 2025-11-06 No-1)
ABLAPL- COURT
89563/202 Order Dtd. (Seat
74 10.11.2025 |12229/202 |D.SWAIN NO. e 1 06 No1)
5 17
COURT (Seat
89565/202 ABLAPL- Order Dtd.
75 10.11.2025 [gopo >0, MR SAHOO no. [Jootf Utl. [BAIL-1 o
17 13)
COURT (Seat
89566/202 ABLAPL- Order Dtd.
76 | 10.11.2025 o/ "0 . |TK BARIK NO.  |ooeiii-9¢ [BAIL-2  |No
17 10)
COURT
89567/202 ABLAPL- Order Dtd. (Seat
77 . 10.11.2025 [J 00, |PK MOHANTY NO. et gs |[BAIL-2 [ SO

17




WP (C) - COURT (Seat
89568/202 Order Dtd. |WRIT
78 | 10.11.2025 31084/202 |S DASH NO. S o1-07  lmmmncioa MO
5 21 27)
WP (C) - COURT
89569/202 Order Dtd. [WRIT (Seat
79 | 10.11.2025 20096/202 LAXMAN BHOT gg. 2025-11-07  |BRANCH-1 |Nood)
WP (C) - COURT (Seat
89571/202 Order Dtd. |WRIT
80 | 10.11.2025 |30256/202 D K JENA NO.  Sioeii1 09 lmmancHes NOT
5 21 23)
WP (C) - COURT (Seat
89572/202 Order Dtd. |WRIT
81 | 10.11.2025 |27863/202 |P L MISHRA NO. oS 11-09  |mmmncios MO
5 21 34)
WP (C) - COURT (Seat
89574/202 Order Dtd. WRIT
82 | 10.11.2025 |27863/202 |P K LENKA NO. oS 1 00 lmmmncres MO
5 21 34)
WP (C) - COURT (Seat
89575/202 Order Dtd. [WRIT
83 | 10.11.2025 |11931/202 |L D SAHOO A NO. oS i0o31  lmmancHoa MO
4 21 27)
WP (C) - COURT
89577/202 Order Dtd. [WRIT (Seat
84 | 10.11.2025 36380/202 S K RATH 22. 2025-10-31 [BRANCH-1 |Now3)
WP (C) - COURT (Seat
89578/202 Order Dtd. WRIT
85 | 10.11.2025 |30669/202 |J J PARIDA NO. |05 11 07 |mmmncH_7 MO
5 21 15)
WP (C) - COURT (Seat
89579/202 Order Dtd. [WRIT
86 |, 10.11.2025 |17980/202 |P SAHOO NO. oS i1 07 lmmmnchog MO
5 21 40)
WRIT
WP (C) - COURT BRANCH (Seat
87 29580/202 10.11.2025 [31376/202 [K C SWAIN NO. Sgiﬁfl?fﬁé (DIVISIO |No-
5 21 N BENCH- |122)
3)
WP (C) - COURT (Seat
88 29581/202 10.11.2025 |30033/202 |B BEHERA no. |JEoer Dre. No-
5 21 122)
COURT (Seat
89582/202 CMP- Order Dtd.
89 | 10.11.2025 |70/ o oooc |[A-MOHANTY T No
21 122)
COURT (Seat
89583/202 CMP- Order Dtd.
%0 | 10.11.2025 |0 o0oc |A-MOHANTY NO. [ ooeioio1e No
23 122)
WP (C) - COURT (Seat
o1 (299847202 110 11,2025 |29982/202 |JXOTT RANIAN no. |JEoer Pre. No-
5 23 122)
9, [89585/202 | 11 ,05c ?5;?;;202 PRABHAKAR EgURT Order Dtd. [WRIT ésfat
5 e SAHOO * |2025-11-07 |BRANCH-6 |7
5 23 25)
COURT (Seat
89586/202 CONTC- Order Dtd.
93 | 10.11.2025 |c7 0,70 0o |S-C.PADHI gg. 0251106 gg)




COURT (Seat
89587/202 CMP- Order Dtd.
94 | 10.11.2025 oo o0os [R-K.SAHU NO. D oe_11-09 No-
23 25)
WP (C) - COURT (Seat
89588/202 Order Dtd. WRIT
95 |¢ 10.11.2025 [29466/202 MOHANTY NO. | ioe_11-09 |mrancH-7 |No-
5 23 48)
COURT (Seat
89589/202 CMP- Order Dtd.
9% |. 10.11.2025 |70 50,5 |P-MOHANTY NO.  ioc 11-06 No-
23 48)
COURT (Seat
89591/202 CRLA- Order Dtd.
97 10.11.2025 .PANDA NO. 2 No-
5 601/2025 OLD 9999-12-31 48)
WP (C) - COURT (Seat
89592/202 Order Dtd. WRIT
98 |. 10.11.2025 |23743/202 K SINGH NO. 2 | i e 11-09 |mrancH-7 |NO~
5 OLD 48)
COURT (Seat
89593/202 CRLMC- Order Dtd.
99 10.11.2025 .K.PAL NO. 2 No-
5 1623/2025 oD 9999-12-31 48)
COURT (Seat
89594/202 CRLMC- Order Dtd.
100 10.11.2025 .K.MALLICK NO. 2 No-
5 4489/2025 OLD 2025-11-06 48)
WP (C) - COURT (Seat
89595/202 Order Dtd. WRIT
101 c 10.11.2025 30315/202 R SAHOO NO. 2 2025-11-07 |BRANCH-8 No
5 OLD 40)
COURT
89596/202 CRLMC- Order Dtd. CRIMINAL |(Seat
102 5 10.11.2025 3305/2025 - PANDA ggb 2 2025-11-06  |MISC No-4)
COURT
89597/202 CRLMC- Order Dtd. (Seat
103 |, 10.11.2025 |/ 000 0,5 |D-SAHU NO. 2 |J0oc 17 06 No—4)
OLD
WP (C) - COURT (Seat
89599/202 Order Dtd. WRIT
104 5 10.11.2025 31544/202 K NAYAK NO. 2 2025-11-07 |BRANCH-5 No
5 OLD 20)
COURT (Seat
89600/202 CRLMC- Order Dtd.
105 10.11.2025 .DAS NO. 2 No-
5 4521/2025 OLD 9999-12-31 20)
WP (C) - COURT (Seat
106 29601/202 10.11.2025 |31488/202 |P C DAS No. 2 STSer DEe. No-
5 OLD 20)
COURT (Seat
89602/202 CRLMC- Order Dtd.
107 10.11.2025 .R.ROUTRAY NO. 2 No-
5 4537/2025 OLD 2025-11-06 20)
WP (C) - COURT (Seat
89603/202 Order Dtd. WRIT
108 | 10.11.2025 [31240/202 C SAMAL NO. 2 | i e 11-09 |RRANCH-5 |NO~
5 OLD 20)
COURT (Seat
89604/202 CRLMC- Order Dtd.
109 |, 10.11.2025 |00 oo IN.SAHOO ggb 2 |3025-11-06 28)




COURT (Seat
89605/202 CRLMC- Order Dtd.
110 10.11.2025 N. SAHOO NO. 2 No-
5 4496/2025 oLp - |2025-11-06 20)
WP (C) - COURT (Seat
111 29606/202 10.11.2025 [31515/202 |51 AFSY MOHAN No. 2 JEOSr Pre. No-
5 OLD 20)
COURT (Seat
89607/202 CRLMC- Order Dtd.
112 10.11.2025 G.SAHOO NO. 2 No-
5 4538/2025 oLp  [2025-11-06 20)
113 |89608/202 |, ., |BLAPL- A. EgURg Order Dtd. éifat
5 e 9198/2025 |SUBHDARSHINI " ©12025-11-07
OLD 20)
WP (C) - COURT (Seat
89609/202 Order Dtd. [WRIT
114 10.11.2025 [30198/202 |B DAS NO. 2 No-
5 . oLp  |2025-11-06 |BRANCH-6 |0
COURT (Seat
89610/202 CRLMC- Order Dtd.
115 10.11.2025 D.P.DASH NO. 2 No-
5 4523/2025 oLp  [2025-11-06 o)
COURT (Seat
89611/202 CRLMC- Order Dtd.
116 10.11.2025 D.P.DASH NO. 2 No-
5 4515/2025 oLy [2025-11-06 o)
COURT (Seat
89612/202 CRLMC- Order Dtd.
117 |7 10.11.2025 | oJc0 . MANGU NANDY NO. 2 S et CTos No
OLD 16)
WRIT
WP (C) - COURT BRANCH  |(Seat
118 29614/202 10.11.2025 |[31517/202 :igégsu HMOHAN NO. 2 ggggfl?fg% (DIVISIO |No-
5 OLD N BENCH- |115)
2)
1o 89615/202 | o oo ?Eéié;202 SITANSU MOHAN EgURg Order Dtd. |WRIT éifat
5 . SINGH oip  [2025-11-07 |BRANCH-6 | _|
o0 (896167202 | 0 10 Loos ??2253502 BIBHUTI RANJAN |, EgURg Order Dtd. éifat
5 : MOHANTY oLp - [2025-11-07 3o,
COURT (Seat
89617/202 CRLMC- Order Dtd.
121 10.11.2025 D.P.DASH NO. 2 No-
5 4514/2025 oLp  [2025-11-06 29
WP (C) - COURT (Seat
122 ?9618/202 10.11.2025 |31512/202 |51 ARSY MORAT No. 2 JEOSF DEe- No-
5 OLD 35)
COURT
89619/202 CRLMC- Order Dtd. |CRIMINAL |(Seat
12315 10.11.2025  14988/0025 |P-K-MOHANTY N 2 12025-10-15  MIsC No-4)
COURT
89620/202 CRLMC- Order Dtd. (Seat
124 | 10.11.2025 |/c o 00 |P.K.MOHANTY NO. 2 yooet CToe Noed)
OLD
o5 (896217202 |0 11 L0405 gféii;zoz SITANSU MOHAN EgURg Order Dtd. [WRIT éifat
5 e . SINGH oip  [2025-11-07 |BRANCH-6 |.C|




COURT (Seat
89622/202 CRLMC- Order Dtd.
126 10.11.2025 R.K.BARIK NO. 2 No-
5 4532/2025 oLp - |2025-11-06 2oy
COURT (Seat
89623/202 CRLMC- Order Dtd.
127 10.11.2025 R.K.BARIK NO. 2 No-
5 4533/2025 oLp  [2025-11-06 2o
WP (C) - COURT (Seat
89624/202 Order Dtd. |WRIT
128 | 10.11.2025 |29165/202 B K SINGH NO. 2 |Sooet CT0s mancns |NO-
5 OLD 26)
WP (C) - COURT (Seat
129 29625/202 10.11.2025 |28625/202 |A MOHANTY No. 2 DEOST PO No-
5 OLD 26)
COURT (Seat
89626/202 CRLMC- Order Dtd.
130 10.11.2025 J.SAHOO NO. 2 No-
5 4535/2025 oLp  [2025-11-06 2e)
Ly [89627/202 |, 1 oo |CRIA- o % Das COURT |order Dtd. \Sear
5 e 326/2025 | 0 NO. 3(9999-12-31 2)
WP (C) - (Seat
89629/202 ASHIS KUMAR COURT [Order Dtd. |WRIT
13215 10.11.2025 20736/202 MISHRA NO. 3|2025-11-06 |BRANCH-8 zg;
89630/202 CRLMC- COURT [0rder Dtd. |CRIMINAL |(Seat
13315 10.11.2025 14555/2025 [B-B-MALLICK NO. 3 [2025-11-06 |MISC No-5)
COURT
89631/202 CRLMC- Order Dtd. (Seat
134 | 10.11.2025 | /o000 o [K.SAHOO NO. 2 3000 1031 Nows)
OLD
L35 (89632/202 |0 11 L0095 ?figg;zoz SOUMENDRA EgURg Order Dtd. [WRIT éifat
5 e PATTANATK "~ ©12025-11-07  |BRANCH-4
5 OLD 27)
COURT (Seat
89633/202 FAO- Order Dtd.
136 10.11.2025 S.SWAIN NO. 2 No-
5 464/2025 oLp  [2025-11-06 29
WP (C) - COURT (Seat
137 29634/202 10.11.2025 |31154/202 |S SATAPATHY NO. 2 ggggflﬁfg% No-
5 OLD 27)
WP (C) - COURT (Seat
89635/202 ASHIS KUMAR Order Dtd.
138 10.11.2025 |31529/202 NO. 2 No-
5 . MISHRA oLp - [2025-11-07 p
WP (C) - COURT (Seat
89637/202 Order Dtd. |WRIT
139 | 10.11.2025 |31569/202 [P PANDA NO. 2 [Sooet TT0h lmamcney |NO-
5 OLD 18)
WRIT
WP (C) - COURT BRANCH | (Seat
140 29638/202 10.11.2025 |31573/202 [P PANDA NO. 2 ggggfl?fg% (DIVISIO |No-
5 OLD N BENCH- [114)
2)
COURT (Seat
89639/202 WP (C) - Order Dtd. |[WRIT -
14l s 10.11.2025 1953470025 B+ P- TANGA ggb %12025-10-30  |BRANCH-5 gz)




WP (C) - COURT (Seat
89640/202 Order Dtd. WRIT
142 s 10.11.2025 31571/202 PANDA NO. 2 2095-11-07 |IBRANCH-7 No-
5 OLD 18)
COURT (Seat
89641/202 WP (C) - Order Dtd. WRIT -
143 5 10.11.2025 9234 /2025 K. PARIDA NO. 2 2025-10-30 |BRANCH-5 [N©
OLD 22)
WP (C) - COURT
89643/202 Order Dtd. WRIT (Seat
144 c 10.11.2025 18224/202 K. JENA NO. 2 2025-10-31 |BRANCH-2 |No-9)
5 OLD
WP (C) - COURT (Seat
89644/202 Order Dtd. WRIT
145 | 10.11.2025 |16940/202 |N K ROUT NO.  Dooe_12-1% |ranch-s [No-
5 16 32)
WP (C) - COURT (Seat
89645/202 Order Dtd. WRIT
146 |, 10.11.2025 |24286/202 |A.P. SAHOO NO.  Dooc-10-31 |ranch-g No-
5 16 41)
WP (C) - COURT (Seat
147 (896477202 114 11 2025 |25464/202 K. PANDA No. [oxder Dtd. No-
5 2025-11-06
5 16 41)
WP (C) - COURT (Seat
148 89648/202 10.11.2025 31548/202 NAYAK NO. Order Dtd. No-
5 2026-01-12
5 16 41)
WP (C) - COURT (Seat
89649/202 Order Dtd. WRIT
149 c 10.11.2025 30664/202 B ROUT NO. 2025-11-07 |BRANCH-7 No
5 16 15)
COURT MISC.
89650/202 MACA- Order Dtd. (Seat
150 c 10.11.2025 569/2022 .K.SAHOO NO. 2025-11-0v |PPPEAL No-1)
16 SEC.
WP (C) - COURT (Seat
89651/202 Order Dtd. WRIT
151 s 10.11.2025 31551/202 NAYAK NO. 2026-01-12 |prancH-¢ [No-
5 16 35)
WP (C) - COURT (Seat
89652/202 Order Dtd. WRIT
152 5 10.11.2025 31554/202 NAYAK NO. 2026-01-12 |BRANCH-7 No
5 16 18)
COURT MISC.
89653/202 MACA- Order Dtd. (Seat
153 5 10.11.2025 569/2022 .SWAIN NO. 2025-11-07 APPEAL No-1)
16 SEC.
89654/202 CRLA- COURT |0rder Dtd. CRIMINAL |(Seat
154 5 10.11.2025 467/2015 K MISHRA NO. 1 |2025-12-12 |APPEAL No-5)
WP (C) - COURT
89656/202 Order Dtd. (Seat
155 | 10.11.2025 |25914/202 MOHANTY NO. | 0e-01-07 No—5)
5 21
COURT MISC.
89657/202 MACA- Order Dtd. (Seat
156 5 10.11.2025 569/2022 .DEHURY NO. 2025-11-07 |PPPEAL No-1)
21 SEC.
WP (C) - COURT (Seat
89658/202 Order Dtd. WRIT
157 s 10.11.2025 20856/202 K. BARIK NO. 2025-11-06 |BRANcH-1 [No-
5 21 31)
WP (C) - COURT (Seat
89659/202 Order Dtd. WRIT
158 s 10.11.2025 i44l7/202 K SWAIN 22. 2025-11-07 |BRANCH-7 TE;




WP (C) - COURT (Seat
89660/202 Order Dtd. WRIT
159 | 10.11.2025 |29497/202 |A. K. SWAIN NO. [ ooel i o6 lmmancHs [NOT
5 21 21)
WP (C) - (Seat
89661/202 COURT |0Order Dtd. |[WRIT
160 | 10.11.2025 58496/202 A. PATTANATK vo. € lo2o12-01  |BRRANCH-3 Ti)
WP (C) - (Seat
89662/202 COURT |Order Dtd. WRIT
161 | 10.11.2025 20652/202 A K PARIDA vo. 61021107  |BRANCH-1 gi;
1gp |89663/202 | 0 11 oo ?gégg;zoz s . MEKAD COURT |0rder Dtd. |WRIT (Seat
5 e : - NO. 6 /2025-11-07 |BRANCH-2 |No-7)
WP (C) - (Seat
89664/202 COURT |0Order Dtd. |[WRIT
163 | 10.11.2025 §9821/202 S. C. MEKAP vo. € lro2o11-07  |BRRANCH-3 gg)
WP (C) - (Seat
89665/202 COURT |Order Dtd.
164 | 10.11.2025 |30785/202 |K N SAHOO %o, 6 lro2em11-07 No-
5 33)
WRIT
WP (C) - BRANCH (Seat
165 29666/202 10.11.2025 |31339/202 [B. MAHALI EgURg ggg:flgff% (DIVISIO |No-
5 : N BENCH- |112)
2)
WP (C) - (Seat
89667/202 COURT |0Order Dtd. |WRIT
166 | 10.11.2025 20798/202 J LENKA vo. & 2025m11-07  |BRANCH-6 gg;
WP (C) - (Seat
89668/202 COURT |0Order Dtd. |[WRIT
167 | 10.11.2025 21392/202 S. PATTNATK vo. € lro2o11-07  |BRRANCH-S 28)
WP (C) - (Seat
89669/202 COURT |Order Dtd.
168 | 10.11.2025 |30943/202 |C SAMAL vo. 20251106 No-
5 20)
WP (C) - (Seat
89671/202 MANORANJAN COURT |Order Dtd.
169 | 10.11.2025 [31072/202 |, o o, 6025 110 No-
5 20)
WRIT
WP (C) - BRANCH (Seat
170 29672/202 10.11.2025 [31082/202 giggiANJAN ;gURg ggggflﬁfi% (DIVISIO |No-
5 . N BENCH- |111)
2)
89673/202 we (C) - MANORANJAN COURT |0rder Dtd WRIT (Seat
171 g 10.11.2025 21103/202 PADHT NO. 6 2025-11-07 |BRANCH-2 |No-9)
WRIT
WP (C) - BRANCH (Seat
172 29674/202 10.11.2025 |31248/202 |S. SATPATHY EgURZ ggggfl?fﬁ% (DIVISIO |No-
5 : N BENCH- |112)
2)
WP (C) - (Seat
173 (896777202 114 11 2025 |31206/202 |S. SATPATHY COURT |Order Dtd. No-
5 5 NO. 6 /2025-11-07 112)




WP (C) - (Seat
89678/202 KODANDA KUMAR COURT |Order Dtd.
174 | 10.11.2025 |31408/202 BHUYAN No. & 12025-11-07 No-
5 112)
WP (C) - (Seat
89679/202 COURT |Order Dtd. |WRIT
175 | 10.11.2025 ;1226/202 S. SATPATHY No. &l2025-11-07 |BRANCH-4 22)
WP (C) - (Seat
89680/202 COURT |Order Dtd. WRIT
176 | 10.11.2025 21192/202 S. SATPATHY No. & l2025-11-07 |BRANCH-4 22;
WP (C) - (Seat
89681/202 COURT |Order Dtd. WRIT
177 | 10.11.2025 21522/202 P K MOHANTY No. 109999-12-31 |RRANCH-7 Tg)
WP (C) - (Seat
89684/202 COURT |Order Dtd. |WRIT
178 | 10.11.2025 21196/202 S. SATPATHY No. 112025-11-07 |BRANCH-4 23)
WP (C) - (Seat
89685/202 COURT |Order Dtd. |WRIT
179 | 10.11.2025 21530/202 R C MALLICK No. 1ll2025-11-27 |lBRANCH-7 Tg;
WP (C) - (Seat
89686/202 COURT |Order Dtd. |WRIT
180 | 10.11.2025 21189/202 S. SATPATHY No. 112025-11-07 |BRANCH-4 23;
WP (C) - (Seat
89688/202 COURT |Order Dtd. |WRIT
181 | 10.11.2025 §3l89/202 U. DAS No. 1ll2025-10-31 |lBRANCH-4 Tg)
WP (C) - (Seat
89689/202 COURT |Order Dtd. |WRIT
182 | 10.11.2025 §1272/202 P K MOHAPATRA No. 1ll2025-11-06 |lBRANCH-4 23;
WP (C) - (Seat
89690/202 COURT |Order Dtd. |WRIT
183 | 10.11.2025 23189/202 L. K. NAYAK No. 102025-10-31 |BRANCH-4 Tg)
WP (C) - COURT (Seat
184 (896927202 114 11 2025 |24842/202 |p. PaNDA no. [Jrder Dtd. No-
5 2025-04-10
4 20 19)
WRIT
WP (C) - COURT BRANCH (Seat
185 29693/202 10.11.2025 |30703/202 |R K ROUT No. | roe DTS- (DIVISIO |No-
5 20 N BENCH- |108)
1)
WP (C) - COURT
89695/202 Order Dtd. |WRIT (Seat
186 | 10.11.2025 é8224/202 B. K. PADHI 28. 2025-10-31 |BRANCH-2 |No-9)
WP (C) - COURT
89697/202 Order Dtd. (Seat
187 | 10.11.2025 [25464/202 M. NAYAK NO. 2025-11-06 No—9)
5 20
COURT
89698/202 CRLMC- Order Dtd. |CRIMINAL |(Seat
188 g 10.11.2025 11600024 [M M PANDA 100 |9999-12-31  |mrsc No-2)
WP (C) - (Seat
89699/202 COURT |Order Dtd. |WRIT
189 | 10.11.2025 30261/202 B K SAHOO NO. 919999-12-31 |RRANCH-5 gg)




ABLAPL- (Seat
190 (897007202 114 11 2025 [12409/202 |BALARAM SINGH COURT jorder Dtd. |parp 5 |yo-
5 NO. 9 |2025-11-07
5 17)
89701/202 WP (C) - COURT |[Order Dtd. |WRIT (Seat
19115 10.11.2025 13950,2025 [P C DAS NO. 9|2025-11-07 |BRANCH-1 |No-2)
89702/202 WP (C) - COURT |Order Dtd. |WRIT (Seat
1921 10.11.2025 159470024 |° MORHARANA NO. 9 |2025-11-06 |BRANCH-6 |,o)
WP (C) - (Seat
89703/202 COURT |Order Dtd. |WRIT
193 | 10.11.2025 é6249/202 K C SWAIN No. 910251107  |BRANCH-S 28;
ARNAV
BEHERA, SAURAV
WP (C) - TIBREWAL, (Seat
194 29704/202 10.11.2025 |16249/202 |MILLON KUMAR, ;gURg gégﬁflﬁfﬁe giigCH_S No-
5 PANKAJ : 20)
KHADNELWAL, ABH
AY KHANDELWAL
Los (89705/202 | o 1 Looe ??igi?;oz SASHIBHUSAN COURT |Order Dtd. éifat
5 S DAS NO. 9 |2025-11-07
5 20)
WRIT
B COURT BRANCH | (Seat
196 §97O6/202 10.11.2025 g§é§>2024 K R JENA NO. gggifogf?i (DIVISIO |No-
20 N BENCH- |101)
1)
WRIT
WP (C) - COURT BRANCH (Seat
197 29707/202 10.11.2025 38399/202 K R JENA NO. ggg:fogf?i (DIVISIO |No-
3 20 N BENCH- |112)
2)
ABLAPL- COURT (Seat
198 (897087202 114 11 2025 [12363/202 |BALARAM SINGH no. Order Dtd. No-
5 2025-11-07
5 20 112)
WRIT
WP (C) - BRANCH | (Seat
199 29710/202 10.11.2025 (17672/202 |S SAMAL ;gURT ggggflgffé (DIVISIO |No-
4 : N BENCH- |122)
3)
(Seat
S0 (897117202 | o0 oo [cup- SUPRIYA COURT |Order Dtd. s
5 e 297/2025 |MAHAPATRA NO. 1|2025-10-28 122)
89712/202 ARBA- COURT |Order Dtd. (Seat
201 | 10.11.2025 [, 750,  |B K PATI v 1 loseo10-3; M.g.C Noo1)
89714/202 ARBA- COURT |Order Dtd. (Seat
202 | 10.11.2025 [;3750,  |B K PATI NO. 1|2025-10-31 [M-9-C- hoo1)
89717/202 welc) - COURT Order Dtd. |WRIT (Seat
203 | 10.11.2025 |18417/201 |G SUNDARA NO. 1|2025-10-31 |mRANCH-1 |Nec1)

1




ABLAPL- COURT (Seat
204 (897187202 115 11 5025 123447202 |[BALARAM SINGH No. (Order Dtd. lg..p o No-
5 2025-12-17
5 17 18)
ABLAPL- COURT (Seat
205 (897197202 114 11 2025 [12335/202 |AMLAN MOHANTY no. [0rder Dtd- lpario no-
5 2025-12-16
5 17 10)
COURT MISC.
89720/202 FAO- Order Dtd. (Seat
206 | 10.11.2025 || 50" 0,0 |J DEHURY NO. e ogs |APPEAL | CC0
22 SEC.
ABLAPL- COURT
207 [89721/202 115 11 5025 [12316/202 BALARAM SINGH No. |Order Dtd. (Seat
5 2025-11-07 No-9)
5 22
ABLAPL- COURT
208 897227202 115 11 5025 |12305/202 |BALARAM SINGH No. |Order Dtd. (Seat
5 2025-11-07 No-9)
5 22
89724/202 FAO- COURT |Order Dtd. |1i5C: (Seat
209 s 10.11.2025 115y 0000 |G N SETHI NO. 6(2025-12-10 L PR INo-9)
210 |89725/202 |0 11 L00 ?21342?/4;02 PRAFULLA ESURT Order Dtd. (Seat
5 e . CHANDRA DAS 1o |2025-12-17 No-9)
WP (C) - COURT (Seat
89727/202 Order Dtd. WRIT
211 10.11.2025 |31186/202 |P.K. JENA NO. 2 No-
5 : oLp  [9999-12-31 [BRANCH-2 |,
COURT MISC.
89728/202 FAO- Order Dtd. (Seat
212 | 10.11.2025 |42 0,5 | R DAS NO. ioeli,ie |APPEAL | S0
23 SEC.
WP (C) - COURT
89729/202 Order Dtd. WRIT (Seat
213 | 10.11.2025 21026/202 H.K. MOHANTA gg. 202511207  |BRANCH-1 |Nood)
ABLAPL- COURT
214 |89731/202 115 112025 |12367/202 |BABULU BARIK No. [order Dtd.  lgpppy |(Seat
5 2025-11-07 No-5)
5 23
WRIT
WP (C) - COURT BRANCH (Seat
215 29732/202 10.11.2025 31394/202 [B. K. SETHI NO. ggggfl?fg% (DIVISIO |No-
5 23 N BENCH- |120)
3)
COURT (Seat
89733/202 BLAPT,— Order Dtd.
216 | 10.11.2025 g0 o |[P.K.MOHANTY No. 2 oSt CTo, [BAIL-2  [No
OLD 11)
ABLAPL- COURT
217 (897347202 114 11,2025 [12365/202 |H K DasH No. 2 [Qxder Dtd.  lgpappp  |(Seat
5 2025-11-07 No-5)
5 OLD
Jqg (897367202 | L. oo ?gg?g?;oz SWASTIK ;gURg Order Dtd. (Seat
5 e MOHANTY © “12025-11-07 No-5)
5 OLD
BLAPL- COURT
219 |89737/202 114 11 2025 |10347/202 |S.R.SUBUDAT No. p |Order Dtd. (Seat
5 5 orp - [2025-11-07 No-5)




COURT (Seat
89738/202 WP (C) - Order Dtd. |WRIT -
220 | 10.11.2025  |goqo%>0 o | K MISHRA No. 2 [oett TS Rnancis MO
OLD 28)
BLAPL- COURT
021 (897397202 115 11 5025  |10514/202 |S.P.SAHOO No. 2 (Order Dtd. .. .1 o (Seat
5 2025-11-07 No-7)
5 OLD
505 (897417202 |0 11 Sg,c ????53502 PRAKASH KU ;gURT Order Dtd. (Seat
5 i s JENA 15 [2025-12-16 No-7)
WRIT
WP (C) - COURT BRANCH (Seat
223 29742/202 10.11.2025 |27689/202 |J J PARIDA NO. ggfﬁfo?% (DIVISIO |No-
3 22 N BENCH- |120)
3)
BLAPL- COURT
024 (897437202 115 19 2025 |10213/202 |M.K.RANA No. (Order Dtd. lg.ip 4 (Seat
5 2025-11-07 No-4)
5 22
COURT (Seat
89744/202 BLAPL- Order Dtd.
225 | 10.11.2025 [gcho 0 |P.K.DASH NO. oo igy [BAIL-1  |No
22 15)
WP (C) - COURT (Seat
89745/202 Order Dtd. WRIT
226 | 10.11.2025 |32518/202 |S K SAHOO NO. L ooeiii 06 |mmancis [N
1 22 23)
BLAPL- COURT (Seat
207 (89746/202 |10 10 oo [0 o0, [MANOT KUMAR no. |order Dtd. Nes
5 PANT 2025-11-06
5 22 23)
ABLAPL- COURT (Seat
028 (897477202 115 11 2025  |12370/202 |G.ROUT No. |[Order Dtd. No-
5 2025-11-07
5 22 23)
ABLAPL- COURT (Seat
029 (897487202 110 11 5025  12402/202 |P.K.MOHANTY No. |Order Dtd. No-
5 2025-11-07
5 22 23)
ABLAPL- COURT (Seat
230 897497202 115 11 5025 [12390/202 |P.X.DAS No. |Order Dtd. No-
5 2025-11-07
5 22 23)
WP (C) - COURT (Seat
89750/202 Order Dtd. WRIT
231 | 10.11.2025 [32518/202 |P K MOHANTY NO.  |oeSi 1106  |mmancH-5 NO-
1 22 23)
ABLAPL- COURT (Seat
232 (897517202 115 11 5025 |12366/202 |P.K.MOHANTY No. |Order Dtd. No-
5 2025-11-07
5 22 23)
ABLAPL- COURT (Seat
233 897527202 11 11 5025 |12349/202 |N.K.ROUT No. |Order Dtd. No-
5 2025-11-26
5 17 23)
ABLAPL- COURT (Seat
234 (897537202 114 19 2025 |12339/202 |p.JENA No. |Order Dtd. No-
5 2025-11-07
5 17 23)
ABLAPL- COURT (Seat
235 (897547202 11 11 2025  |12337/202 |N.K.SATAPATHY No. |Order Dtd. No-
5 5 - 2025-11-07 e




ABLAPL- COURT (Seat
236 (897557202 115 11,2025  |12326/202 |s.navak no. |Order Dtd. No-
5 2025-11-07
5 17 23)
ABLAPL- COURT
037 [89750/202 115 11 5025 |12320/202 |G.R.PATRA No. (Order Dtd. ...; 4 (Seat
5 2025-11-07 No-6)
5 17
ABLAPL- COURT
89757/202 Order Dtd. (Seat
238 | 10.11.2025 |12312/202 |K.C.SAMAL No. oo ites Moo o)
5 17
COURT (Seat
89758/202 ABLAPL- Order Dtd.
239 | 10.11.2025 [gg 0 >0, |P.K.BARIK No. [Jootf Utls [BATL-2  [No
17 16)
ABLAPL- COURT (Seat
040 (897997202 115 11 5025  |12375/202 |S.K.SAMAL No. (Order Dtd.  lo.rr o lNo-
5 2025-11-07
5 17 17)
ABLAPL- COURT (Seat
0q1 (897007202 11 19 5025 |12412/202 |M.R.SAHOO No. (Order Dtd. lg..p o No-
5 2025-11-07
5 17 17)
ABLAPL- COURT
242 897617202 115 11 2025 [12403/202 |B.R.BISWAL no. |Order Dtd.  gpppp |(Seat
5 2025-12-17 No-3)
5 17
ABLAPL- COURT
89762/202 Order Dtd. (Seat
243 | 10.11.2025 |12400/202 |U.P.BAG N S Noo)
5 17
ABLAPL- COURT (Seat
044 (897037202 11 19 5025  |12397/202 |M.MOHANTY No. (Order Dtd. lg..p o No-
5 2025-11-14
5 17 12)
ABLAPL- COURT (Seat
245 (897647202 114 19 2025  |12394/202 |M.R.DHAL No. (order Dtd.  lo,o1 5 No-
5 2025-11-07
5 17 12)
sa (89765/202 | 0 10 oo ??g?i;;oz ASHUTOSH ESURT Order Dtd. éifat
5 g MOHANTY © |2025-11-07
5 17 12)
ABLAPL- COURT (Seat
047 89766/202 11 11 5025  [12391/202 |M.R.SAHOO No. [Order Dtd.  lo.ir > INo-
5 2025-11-07
5 17 16)
ABLAPL- COURT (Seat
24g [89707/202 114 11 2025 |12350/202 |U P BAG No, |[Order Dtd. No-
5 2025-11-07
5 17 16)
ABLAPL- COURT (Seat
049 897687202 115 11 5025  |12348/202 |GANESH SAHOO No. (Order Dtd. lg..p o No-
5 2025-11-07
5 17 12)
ABLAPL- COURT (Seat
250 (897697202 110 11 5025  |12340/202 M MOHANTY No. (Order Dtd. ... o No-
5 2025-12-16
5 17 17)
ABLAPL- COURT (Seat
251 (897717202 115 11,2025  [12334/202 [k R JENA no. Order Dtd. No-
5 s = 2025-11-07 )




ABLAPL- COURT (Seat
050 (897727202 110 11 5025 |12384/202 |B.TRIPATHY No. (Order Dtd. lo..p o No-
5 2025-11-07
5 17 12)
ABLAPL- COURT (Seat
253 (89773/202 114 11 2025 [12329/202 |B DAS no. (Order Dtd.lparr1 |no-
5 2025-11-07
5 17 14)
Order Dtd.
2025-11-
89774,/202 ABLAPL- COURT |07Judgement (Seat
254 5 10.11.2025 12383/202 |B.TRIPATHY NO. Dtd. 2025- BAIL-2 No-
5 17 11- 12)
07,Petition
ABLAPL- COURT (Seat
255 (897757202 |15 11 5025  |12328/202 |B DAS No. |Order Dtd. No-
5 2025-11-07
5 17 12)
ABLAPL- COURT (Seat
056 (89770/202 |15 11 5025  |12382/202 |B.DAS No, |[Order Dtd. No-
5 2025-11-07
5 17 12)
ABLAPL- COURT (Seat
057 (897777202 115 11 2025 |12323/202 |A K MOHANTY No. (order Dtd. lo..p o No-
5 2025-11-07
5 17 10)
ABLAPL- COURT (Seat
05g (897787202 11 17 2025  |12378/202 |M.MOHANTY No. |Order Dtd. No-
5 2025-11-07
5 17 10)
ABLAPL- COURT (Seat
059 (897797202 110 11 5025  [12322/202 M R SAHOO No, |[Order Dtd. No-
5 2025-11-07
5 17 10)
ABLAPL- COURT (Seat
060 (897807202 115 11 5025  [12318/202 M R SAHOO No. (order Dtd. lo..p o No-
5 2025-11-07
5 17 11)
ABLAPL- COURT
261 (897817202 114 11 2025  |12376/202 IN.SAHOO No. (Order Dtd. lg..p o (Seat
5 2025-11-07 No-8)
5 17
ABLAPL- COURT
89782/202 Order Dtd. (Seat
262 | 10.11.2025 |12313/202 M R SAHOO No. [Jietr Ctes Nooa)
5 17
ABLAPL- COURT
89783/202 Order Dtd. (Seat
263 | 10.11.2025 |12311/202 |P PANDA no. e onle Noo)
5 17
ABLAPL- COURT
06a (897847202 110 11 5025 |12310/202 |GANESH SAHOO No. (Order Dtd. ... 9 (Seat
5 2025-12-16 No-6)
5 17
ABLAPL- COURT (Seat
065 (897857202 115 11 5025  [12372/202 |R.B.MISHRA No. (order Dtd. oo 5 No-
5 2025-11-12
5 17 17)
Jee (89786/202 | Lo ?22353502 NIRANJAN ;gURT Order Dtd. éifat
5 e : MALLICK 7 [2025-11-07 )




ABLAPL- COURT (Seat
267 (897877202 115 11,2025 [12221/202 |L K navak no. |Order Dtd. No-
5 2025-11-07
5 17 17)
ABLAPL- COURT (Seat
268 (897887202 11 11 5025 [11437/202 |p PANDA No. |Order Dtd. No-
5 2025-11-07
> 17 17)
ABLAPL- COURT (Seat
269 (897897202 115 11,2025 [11437/202 |» PRaDHAN no. Order Dtd. No-
5 2025-11-07
> 17 17)
b7 |89790/202 | 0 oo ﬁ’;?g%w SANJAY KUMAR EgURT Order Dtd. I\(]i(fat
5 el BEHERA © 12025-11-07
5 17 17)
ABLAPL- COURT (Seat
071 897917202 115 11 5025  |11237/202 |p PANDA No. (Order Dtd. ... o No-
5 2025-11-07
5 17 11)
ABLAPL- COURT (Seat
89792/202 SANJAY KUMAR Order Dtd.
272 |¢ 10.11.2025 [11080/202 |- -t NO.  [ooer g, [BAIL-2  [No-

° 17 17)
a3 (89793/202 | o ooo ﬁi?g;oz ACHYUTANANDA ESURT Order Dtd. I\(]S(fat
5 e PATTANATK * 2025-11-07 ©

> 17 17)
ABLAPL- COURT (Seat
274 897947202 114 11 2025 [10129/202 [MOHAN BEHERA No, |[Order Dtd. No-
5 2025-11-07
° 17 17)
BICHITRA COURT
275 29795/202 10.11.2025 ‘:???52625 NARAYANA NO. %g?fl?fg% BATL-1 I\(]Sfi)t
SATAPATHY 17 ©
COURT
89796/202 ABLAPL- Order Dtd. (Seat
276 | 10.11.2025 37,00, |P K MOHANTY TS. 0e0amg0 Noo)
o7 (89797/202 | . .. |ABLAPL-  |PRASANJIT ;gURT Order Dtd. (Seat
5 g 3081/2025 |[BEHERA o [2025-11-07 No-1)
ABLAPL- COURT (Seat
078 (897987202 11 11 5025 |12254/202 |p X DAS No. (Order Dtd. lg..p o No-
5 2025-12-11
5 17 11)
ABLAPL- COURT (Seat
279 [89799/202 114 11 2025 |12240/202 |P K MOHANTY No, |[Order Dtd. No-
5 2025-11-06
5 17 11)
ABLAPL- COURT
89800/202 GARI KUMARI Order Dtd. (Seat
280 | 10.11.2025 21769/202 e TS. 209611-06 [BAIL-1 |0
ABLAPL- COURT
0g1 898017202 11 11 5025 |10255/202 |J K PADHIARY No. |Order Dtd. (Seat
5 2025-11-06 No-6)
5 17
ABLAPL- COURT
282 (898027202 11 11 5025 102547202 |J K PADHIARY No. |Order Dtd. (Seat
5 s o 2025-11-06 No-6)




COURT

89804/202 CMP- Order Dtd. (Seat
283 | 10.11.2025 |00 o 0oc |S.SAMAL Tg. 025-11-0¢ Nom6)
WP (C) - COURT
89809/202 Order Dtd. (Seat
284 |, 10.11.2025 |16769/202 |H. K. PATRA R Nomt)
5 16
WP (C) — COURT (Seat
89810/202 Order Dtd. WRIT
285 5 10.11.2025 31055/202 M. BEHERA NO. 5026-01-05 BRANCH-4 No-
5 16 38)
COURT (Seat
89811/202 FAO- Order Dtd.
286 |, 10.11.2025 453/2025 |N-K.SATAPATHY NO. 2025-11-07 No
16 38)
89817/202 ABLAPL- COURT |Order Dtd. (Seat
287 | 10.11.2025 3236/2020 |P SWAIN No. 7 |2022-02-2g |BAIL-1 No—6)
ABLAPL- COURT
89820/202 Order Dtd. (Seat
288 | 10.11.2025 |12249/202 |P.R.SWAIN NO. 2025-12-03 No—6)
5 17
ABLAPL- COURT
89821/202 Order Dtd. (Seat
289 | 10.11.2025 [12303/202 |A. K. BEHERA NO. 2025-12-15 No—6)
5 17
ABLAPL- COURT (Seat
090 (89822/202 115 11 5025  |12338/202 |A. K. BEHERA No. (Order Dtd. g, . 4 No-
5 2025-12-16
5 17 13)
ABLAPL- COURT (Seat
201 (898237202 114 11 5025 [12351/202 |J. DEHURY No. |[Order Dtd. No-
5 2025-11-07
5 17 13)
ABLAPL- COURT (Seat
292 (898247202 114 11 2025 [12356/202 |SARAT DaSH No. [oxder Dtd. No-
5 2025-11-07
5 17 13)
ABLAPL- COURT
89825/202 BISWARANJAN Order Dtd. B (Seat
293 | 10.11.2025 22223/202 DRLAL TS. 2025-11-06 [BAIL=2 |70,
ABLAPL- COURT
89826/202 Order Dtd. (Seat
294 | 10.11.2025 |12265/202 |SARAT DASH NO. 2025-11-06 No—9)
5 17
ABLAPL- COURT
89827/202 Order Dtd. (Seat
295 |, 10.11.2025 |12263/202 |SARAT DASH NO.  Soociio g3 Now9)
5 17
WP (C) - COURT
89828/202 Order Dtd. (Seat
296 |, 10.11.2025 |30497/202 |J. D. MUDULI NO. sl oe No-9)
5 17
WP (C) - COURT (Seat
89829/202 Order Dtd. WRIT
297 |, 10.11.2025 |29497/202 M. R. BARIK NO.  Soocii1-06  mancH-5 |NOT
5 17 21)
5og (898307202 | 0 11 So.c ggé?é;zoz HIMANSHU KUMR ;gURT Order Dtd. |WRIT (Seat
5 i - BHOL 17 2025-11-06 |[BRANCH-1 |No-2)
COURT
89831/202 CRLA- Order Dtd. |CRIMINAL |(Seat
299 | 10.11.2025 533/2025 |H- K. PATRA NO. 2 5 05c_11-06 |APPEAL No-8)

OLD




ABLAPL- COURT
89832/202 Order Dtd. (Seat
300 | 10.11.2025 |12224/202 |A. K. BEHERA no. [T eTT 0Tes Noog)
5 17
ABLAPL- COURT
89833/202 Order Dtd. (Seat
301 ¢ 10.11.2025 |12225/202 |A. K. BEHERA no. SR eTr Utes Noo)
5 17
S0y (898347202 | oo ?2??;3;02 KARTIK CHANDRA ;gURT Order Dtd. (Seat
5 e s TRIPATHY 15 |2025-11-07 No-8)
S5 (89835/202 | Lo oo ?§§§23502 AMLAN SHAKTI ;gURT Order Dtd. (Seat
5 el . PAUL 15 |2025-11-07 No-8)
304 |89836/202 | ) 11 oo ?§§253502 BISWARANJAN ;gURT Order Dtd. (Seat
5 st s DALAT 15 [2025-11-07 No-8)
ABLAPL- COURT (Seat
89837/202 SARAT KUMAR Order Dtd.
305 | 10.11.2025 [12381/202 o5 © NO.  [eoer g, [BAIL-2  [No-
5 17 16)
S0 898387202 | s, |SARBESWAR ro R lorder pta. joear
5 e SAHOO * |2025-12-17 ©
5 17 16)
407 89839/202 | . . . [ABLAPL-  |JADUNATH ESURT Order Dtd. | .. . éifat
5 e 8748/2025 |PRADHAN © |2025-11-07
17 11)
ABLAPL- COURT (Seat
308 (898407202 11 11 5025 [12389/202 |SARAT DASH No. |Order Dtd. No-
5 2025-11-21
5 17 11)
COURT (Seat
89842/202 ABLAPL- Order Dtd.
309 | 10.11.2025 g5 0 . |R. K. DEHURY NO.  |ooei1-o No
17 11)
ABLAPL- COURT (Seat
310 (898437202 114 11 2025 [12304/202 |PARTHA SARATHI No. ([Order Dtd. loarr o INo-
5 DAS 2025-11-07
5 17 11)
ABLAPL- COURT
311 (898447202 11 11 5025  |12255/202 [R. K. DEHURY No. (Order Dtd. lg..p o (Seat
5 2025-11-28 No-8)
5 17
ABLAPL- COURT
89849/202 Order Dtd. (Seat
312 | 10.11.2025 |12269/202 |J. DEHURY NO.  ooenioits Nooa)
5 17
ABLAPL- COURT
89851/202 Order Dtd. (Seat
313 | 10.11.2025 |11403/202 |SARAT DASH no. [SeeTr UTos Noog)
5 17
COURT
89853/202 ABLAPL- Order Dtd. (Seat
314 10.11.2025  [Jyyo 00,5 [SUVENDU BARIK TS. 20951509 [BAIL-1 | 0%
ABLAPL- COURT
89855/202 Order Dtd. (Seat
315 | 10.11.2025 22234/202 A. MOHANTY TS. ore1106 Nooo)




COURT

89856/202 RVWPET- Order Dtd. CIVIL (Seat
3161 10.11.2025 1196 0024 A K RANA 10+ |2025-10-29  [REVISION |No-1)
317 |89858/202 | ) 11 oo ??%3;02 SATYABRATA ;gURT Order Dtd. (Seat

5 el s SAHOO 15 |2025-11-06 No-1)

COURT

89860/202 RVWPET- Order Dtd. CIVIL (Seat

318 |5 10.11.2025 |y g6/0004 [K N SAHOO TS' 2025-10-29 |REVISION |No-1)
ABLAPL- COURT
89861/202 Order Dtd. (Seat
319 | 10.11.2025 |12283/202 |A. MOHANTY no. |SReTr UTos Noo)
5 17
ABLAPL- COURT (Seat
320 |89863/202 114 112025 |12250/202 [RMLAN SHAKTI no. ([OXder DEA- - lparr o No-
5 PAUL 2025-11-06
5 17 11)
COURT

89866/202 WP (C) - Order Dtd. |WRIT (Seat
321 g 10.11.2025  1g94g/2025 |P D MOHANTY 10+ 2025-11-06  [BRANCH-1 |No-3)
4y (898707202 | ?22253;02 AMLAN SHAKTT ;gURT Order Dtd. (Seat

5 e PAUL * 12025-12-05 No-3)

5 17
WP (C) - COURT

89871/202 Order Dtd. |WRIT (Seat

323 |, 10.11.2025 27986/202 K SAHOO TS. 2095-11-07 |BRaNCH-1 [Nows)
COURT

89872/202 CRLMC- Order Dtd. (Seat

324 5 10.11.2025 2766/2025 A. MOHANTY Tg. 2025-11-06 No-3)
COURT
89873/202 CRLMC- Order Dtd. (Seat
325 5 10.11.2025 2333/2025 PRATAP SAHOO ?2. 2025-11-06 No-3)
WRIT
) M/S.RAMA COURT BRANCH (Seat
326 29888/202 10.11.2025 253()8)/2015 CHANDRA NO. ggg?fl?fg% (DIVISIO |No-
SARANGI 17 N BENCH- |102)
1)
WRIT
WP (C) - COURT BRANCH (Seat
327 ?9892/202 10.11.2025 [27283/202 |T BAG NO. ggggfogffé (DIVISIO |No-
3 20 N BENCH- |116)
2)
COURT (Seat
89897/202 CRLREV- Order Dtd.
328 10.11.2025 M. SAHOO NO. 3 No-

5 453/2025 orp  [2025-12-11 11e)

89911/202 FAO- COURT |Order Dtd MISC. (Seat
329 5 10.11.2025 387/2025 P.K.PARIDA NO. 6 12025-12-10 QEEEAL No-5)

89913/202 FAO- COURT |Order Dtd. (Seat
330 |5 10.11.2025 |56 5025  [M-MISHRA NO. 6 (2025-11-07 No-5)




WP (C) -

89915/202 COURT |Order Dtd. (Seat
331 |, 10.11.2025 21369/202 .K.DASH o e oo 1aos Nooo)
89917/202 CONTC- COURT |Order Dtd. (Seat
332 |5 10.11.2025  16950/2024 |B-K-DALEL NO. 6 2025-11-07 No-5)
89920/202 CONTC- COURT |Order Dtd. (Seat
333 |5 10.11.2025  16945/0024 |B-K-DALEI NO. 6 2025-11-07 No-5)
89921/202 BLAPL- COURT |Order Dtd. (Seat
334 /g 10.11.2025 15137 /5005 (A MOHANTY NO. 6 2025-11-06 No-5)
89923/202 CRLMC- COURT |Order Dtd. CRIMINAL |(Seat
33515 10.11.2025 14595 ,0025 |R-K-BARIK NO. 6 |2025-11-07 MISC No-7)
89925/202 CRLMC- COURT |Order Dtd. (Seat
336 |5 10.11.2025 14594 /0025 |R-K-BARIK NO. 6 2025-11-07 No-7)
89928/202 CRLMC- COURT |Order Dtd. (Seat
337 |5 10.11.2025 | o6 /0005 |7 PRADHAN NO. 6 12025-11-07 No-7)
WRIT
WP (C) - COURT BRANCH (Seat
338 29929/202 10.11.2025 [31205/202 K. SAHOO NO. ggg;flgfii (DIVISIO |No-
5 15 N BENCH- |114)
2)
COURT (Seat
89930/202 CRLMC- order Dtd.
339 10.11.2025 .K.PANT NO. 2 No-
5 4465/2025 oip - |0999-12-31 1)
COURT
89931/202 RSA- Order Dtd. SECOND (Seat
340 |5 10.11.2025 1154 /5020 BAG 235 912025-12-08 |APPEAL  |No-6)
COURT
89932/202 CRLMC- Order Dtd. (Seat
341 |, 10.11.2025 | /ol o [B.S.PAUL NO. 9 [JPeRT DO R,
OLD
WP (C) - COURT
89933/202 Oorder Dtd. [WRIT (Seat
342 | 10.11.2025 |29865/202 K. SINGH NO. 9 N e )07 |pmANCH-1 INovs)
5 OLD
COURT
89934/202 CRLMC- Order Dtd. |CRIMINAL |(Seat
343 |5 10.11.2025  1y553/0p5 |S-F-SAMANTA gib 2 12025-11-07 |mMIsC No-4)
COURT
89935/202 CRLMC- Order Dtd. (Seat
344 |; 10.11.2025 | 00 o |S.K.SAHU NO. 2 [Jooer Dtes Noe)
OLD
COURT
89936/202 CRLREV- Order Dtd. (Seat
345 | 10.11.2025 |g "0 " .N. SAHOO no. 3 [or0er 0L Nood)
OLD
COURT (Seat
89937/202 CMP- Order Dtd. |[WRIT
346 15 10.11.2025 1536,2024 S DEO NO. 3 12025-10-23 |BRaNCH-8 |NOT
OLD 39)
COURT (Seat
89938/202 CMP- Oorder Dtd. [WRIT
347 15 10.11.2025 1556 /2024 R NAYAK gib 312025-10-23  |BRANCH-8 gg)




COURT (Seat
89939/202 CMP- Order Dtd. WRIT
348 | 10.11.2025 |72 0., [R M NAYAK NO. oSl o0 lmmancao7 MO
20 15)
COURT (Seat
89941/202 cMP- Order Dtd. |WRIT
349 15 10.11.2025 1195 ,50p3 [P BEHERA NO- 12025-11-07 |pRANCH-6 [NO
20 16)
COURT
89949/202 WA- Order Dtd. WRIT (Seat
350 |5 10.11.2025 153540003 |F K LENKA 28' 2025-11-07 |APPEAL  |No-5)
COURT
89961/202 BLAPL- Order Dtd. (Seat
351 | 10.11.2025 |, 0o M. R. BARIK 28. 0251106 Nos)
COURT
89963/202 BLAPL- Order Dtd. (Seat
352 | 10.11.2025 [))'3) /50, [A. K. MOHANTY 28. 0251106 Nows)
COURT
89966/202 BLAPL- Order Dtd. (Seat
353 ] 10.11.2025 |00 < |[DILLIP SAMAL 28. 20251106 Nos)
354 89968/202 | .  |BLAPL- JADUNATH ;gURT Order Dtd. (Seat
5 She 2541/2025 |PRADHAN o [2025-11-06 No-5)
WP (C) - COURT (Seat
89969/202 Order Dtd. |WRIT
355 |, 10.11.2025 121384/201 |P K SWAIN NO. oS i1 06 |mmmnch_g NO
7 20 40)
ABLAPL- COURT (Seat
356 (899817202 11 19 2005 |12341/202 R SINGH No. (Order Dtd. lg..p o No-
5 2025-11-07
5 17 10)
ABLAPL- COURT (Seat
357 [89982/202 114 11 2025  [12373/202 |s MISHRA No, |[Order Dtd. No-
5 2025-11-07
5 17 10)
ABLAPL- COURT (Seat
358 [89983/202 114 11 2025  [12369/202 |S MISHRA No, |[Order Dtd. No-
5 2025-11-07
5 17 10)
ABLAPL- COURT (Seat
359 (899847202 11 11 5025  |12361/202 |PN NAVAK No. |Order Dtd. No-
5 2025-11-07
5 17 10)
ABLAPL- COURT
360 (899857202 115 11 5025 |12271/202 |MD BISWAL No. (Order Dtd. g, . 4 (Seat
5 2025-11-06 No-6)
5 17
ABLAPL- COURT
89986/202 Order Dtd. (Seat
361 | 10.11.2025 110226/202 |R PRADHAN NO. oS 1106 No6)
5 17
COURT
89988/202 ABLAPL- Order Dtd. (Seat
362 |, 10.11.2025 oo >0 ¢ |G. C. JENA TS. 0251109 Noeg)
COURT
89990/202 RPFAM- Order Dtd. (Seat
363 |, 10.11.2025 | 72000 5 |J-SAHOO NO.  Sioiiii g6 Noe6)

17




WP (C) - COURT
89992/202 SUBHANKAR Order Dtd. (Seat
364 |/ 10.11.2025 21016/202 o Tg. PP R,
ABLAPL- COURT
89993/202 Order Dtd. (Seat
365 |, 10.11.2025 |12399/202 |DP DASH No. [OTOST Dte: sl
5 17
ABLAPL- COURT
366 (299947202 115 11,2025 [12401/202 |pP DasH no. |(Order Dtd.  gpppy  |(Seat
5 2025-11-07 No-6)
5 17
COURT
89995/202 CRLMC- Order Dtd. (Seat
367 15 10.11.2025  14568/2025 |P-F-DASH 100 l2025-11-07 No-6)
COURT
89996/202 RSA- Order Dtd. SECOND (Seat
368 g 10.11.2025 1495 /0005 [H-K.MOHANTA N+ 19999-12-31  |APPEAL  |No-7)
WP (C) - COURT (Seat
89997/202 Order Dtd. |WRIT
369 |, 10.11.2025 |30464/202 |J. SAHOO NO. 3 (0T Pt el No-
5 OLD 16)
COURT (Seat
89998/202 BLAPL- Order Dtd.
370 10.11.2025 B DAS NO. 3 No-
5 8409/2025 os 2 12025-11-07 o)
COURT
90002/202 RSA- Order Dtd. SECOND (Seat
371 s 10.11.2025 | g 5005 |3+ MURMU Tg‘ 2025-11-24 |APPEAL  |No-4)
WP (C) - COURT
90003/202 Order Dtd. (Seat
372 |/ 10.11.2025 |21220/202 |J. SAHOO No. [JToer Dt o)
5 16
BLAPL-
90005/202 SARBESWAR COURT |Order Dtd. B (Seat
373 | 10.11.2025 21587/202 i oo 3 lomeintoyy  [BAIL-2 (522
WP (C) -
374 [20006/202 115 19 2025  |31296/202 |M NAIK COURT (Seat
5 : NO. 1 No-7)
WP (C) - (Seat
90007/202 HRUDANANDA COURT |Order Dtd. WRIT
375 5 10.11.2025 20172/202 MOHAPATRA NO. 1 |2025-11-27 BRANCH-5 gg)
WP (C) - (Seat
90008/202 COURT |Order Dtd. WRIT
376 |, 10.11.2025 20606/202 D NAYAK N Pt e Tg)
WP (C) - (Seat
90009/202 COURT |Order Dtd. WRIT
377 |7 10.11.2025 55669/202 S R OJHA oAt Pt Bt ol Ul TS)
90011/202 CRLA- COURT |Order Dtd. CRIMINAL (Seat
378 |5 10.11.2025 1195 500, (B K MISHRA NO. 5(9999-12-31 |APPEAL  |No-7)
WP (C) - (Seat
90013/202 SUSHANTA KUMAR COURT |Order Dtd. WRIT
373 5 10.11.2025 é0255/201 MOHANTY c NO. 51|2025-11-06 BRANCH-1 gi;
90014/202 WP (C) - COURT |Order Dtd. |WRIT (Seat
380 |5 10.11.2025  19694/0019 (P K NAIK NO. 5 |2025-11-06 |BRANCH-1 O~

30)




WP (C) - (Seat
90015/202 COURT |Order Dtd. WRIT
381 | 10.11.2025 ;0750/201 N CH SINHA c.o. Fo. 5 2025o11-06  |BRANCH-6 gg)
WP (C) - (Seat
90017/202 COURT |Order Dtd. |WRIT
382 | 10.11.2025 14166/202 J P KAR c.o. No. 5 1202511206  |BRANCH-4 T?)
WP (C) - (Seat
90018/202 COURT |Order Dtd. WRIT
383 | 10.11.2025 i9511/202 D K NAIK c.o. No. 5 2025 11-06  |BRANCH-6 22;
ABLAPIL- COURT (Seat
3g4 200197202 115 11 5005 [11837/202 IN. SAHOO c.o. |No. |Order Dtd. No-
5 2025-10-17
5 17 24)
ABLAPIL,- COURT
3g5 200207202 11 11 5025 123197202 M. R. saHOO  |c.o.  |No. |Order Dtd. ... o (Seat
5 2025-12-02 No-8)
5 17
COURT
g (900217202 | 0 oo |cup- BADRINARAYAN | No. 3 [order Dtd. (Seat
5 499/2025 |PANDA oLp  |2025-11-10 No-8)
Jgq [90022/202 | o oo |cue- BADRT NARAYAN | ;gURg Order Dtd. (Seat
5 e 1191/2025 |PANDA e oLp  |2025-11-10 No-8)
WP (C) - (Seat
90023/202 ASHOK KUMAR COURT Order Dtd. |WRIT
388 |5 10.11.2025 31696/202 SARANGI c.0. NO. 6 |2025-11-10 |BRANCH-2 Tg)
BLAPL- (Seat
89488/202 GURUPRASAD GENERA Order Dtd.
389 | 10.11.2025 [10780/202 |Zo oo . 20251106 No-
5 45)
(Seat
390 (89495/202 | o . oo |CRLMC- MANOJ KUMAR GENERA Order Dtd. s
5 e 4336/2025 |[RANA L 2025-10-27 42)
WP (C) - (Seat
89502/202 JAGANNATH GENERA Order Dtd. |[WRIT
391 |5 10.11.2025 é7122/202 MALLIK L 2025-11-07 |BRANCH-8 Tg)
89505/202 we (C) - ABHAY KUMAR GENERA Order Dtd. |[WRIT (Seat
392 |5 10.11.2025 35158/202 PATRA L 2025-09-17 [BRANCH-1 [No-4)
393 [89912/202 114 11 5025 ?52?12201 HIMANSHU GENERA giigegggg— WRIT éifat
5 e BHUSAN DASH L : BRANCH-7
6 11-07 10)
ABLAPIL- (Seat
394 (899297202 115 11 5025 |12294/202 |DEBASIS MISHRA CENERA Order Dtd. No-
5 L 2025-11-06
5 10)
395 |89538/202 [ 11 5,5 |CRLREV- ANAND KUMAR GENERA Entire CRIMINAL |(Seat
5 : : 605/2019 SHARMA L Document REVISION |No-1)
ABLAPI,-
89564/202 GENERA Order Dtd. (Seat
396 | 10.11.2025 22683/202 STPU RANA ; S09o-11-0e |[BAIL-1 Noe2)
89570/202 CMP- GENERA Order Dtd. (Seat
397 |; 10.11.2025 |5, 50,5 |RRHUL MOHANTY 091027 Noo)




(Seat

89573/202 WP (C) - GENERA Order Dtd. |WRIT ©
398 15 10.11.2025 11594 /9024 (RAHUL MOHANTY o 2025-11-06  [BRANCH-6 |0,
WP (C) - (Seat
399 [89976/202 114 11 2025 |31016/202 |SuNIT samoo  |CENERA Order Dtd. No-
5 L 2025-11-07
5 26)
(Seat
200 895907202 | 0 oo WR(C)- SANJTB KUMAR |GENERA Order Dtd. |WRIT s
5 Tt 3033/2024 |RATH L 2024-02-12  |BRANCH-6 | 2,
89598/202 ELPET- SANTOSH KUMAR |GENERA Entire (Seat
401 5 10.11.2025 3/2014 SAMANTARAY L Document M.J.C. No-1)
oJc-
89613/202 AKSHAYA KUMAR |GENERA Entire (Seat
402 | 10.11.2025 %7404/199 R, . oot Noot)
J03 [89628/202 | oo ?Sigé;zoz SANJIB KUMAR |GENERA Order Dtd. (Seat
5 L 5 RATH L 2025-07-09 No-1)
WP (C) - (Seat
89636/202 SANJIB KUMAR |GENERA Order Dtd. |WRIT
104 s 10.11.2025 24445/202 RATH L 2025-06-17 |BRANCH-4 gg;
WP (C) - (Seat
89642/202 SANJIB KUMAR |GENERA Order Dtd. |WRIT
405 15 10.11.2025 é8154/202 RATH L 2025-07-11 |BRANCH-3 ?Z)
WP (C) - (Seat
89655/202 SANJIB KUMAR |GENERA Order Dtd. |WRIT
406 | 10.11.2025 10957/202 RATH L 2024-05-06 |BRANCH-8 58;
(Seat
107 (896707202 | o oo WR(C)- SANJIB KUMAR |GENERA Order Dtd. |WRIT Nes
5 T 9403/2024 |RATH L 2024-04-22  |BRANCH-6 |,°)
WP (C) - (Seat
89675/202 SANJIB KUMAR |GENERA Order Dtd. |WRIT
408 |5 10.11.2025 26616/202 RATH L 2023-11-14 |BRANCH-4 ZZ)
WP (C) - (Seat
89676/202 GENERA Order Dtd. |WRIT
409 |2 10.11.2025 |31147/202 |P K PANT . 59951231 |srancH-4 MO
5 27)
WP (C) - (Seat
89682/202 SANJIB KUMAR |GENERA Order Dtd. |WRIT
4101 10.11.2025 22429/202 RATH L 2025-05-06 | BRANCH-4 SZ)
89683/202 TRPCRL- GENERA Order Dtd. (Seat
411 |, 10.11.2025 | o0 SUNIT SAHOO . 093-07-05 [BAIL-1 Noce)
a12 (896877202 114 11 2025 ?gégz;zoz JAGADIP SAHOO |CUNERA Order Dtd. (Seat
5 e . L 2024-10-07 No-6)
89691/202 we (C) - GENERA Order Dtd (Seat
413 | 10.11.2025 33780/202 JAGADTP SAHOO |’ 509410209 Noce)
89694/202 TMC- GENERA Order Dtd. (Seat
414 | 10.11.2025 |17 g00 JAGADIP SAHOO |~ 595-19-01 Noe6)




WP (C) -

89696/202 PRAMOD RANJAN |GENERA Entire WRIT (Seat
415 15 10.11.2025 22268/202 BEHERA L Order BRANCH-1 |[No-2)
WP (C) - (Seat
89709/202 SANJIB KUMAR |GENERA Order Dtd. |WRIT
41615 10.11.2025 29066/202 RATH L 2025-07-16 |BRANCH-3 TZ)
WP (C) - (Seat
89713/202 SANJTB KUMAR |GENERA Order Dtd. |WRIT
417 g 10.11.2025 25161/202 RATH L 2023-08-14 |BRANCH-6 gg;
a1g (897157202 | 0 11 Lo [WE(C)- b SAHOO GENERA Order Dtd. [WRIT éifat
5 e 1460/2021 L 2025-10-31  |BRANCH-T | ;2]
ABLAPIL,- (Seat
89716/202 SAYAT KUMAR GENERA Order Dtd.
419 | 10.11.2025 |12333/202 2o o . So2o-11-0y |[BAIL-2 No-
5 11)
420 1897237202 | 0 11 Loos ??gég?;oz SIPRA SUMAN  |GENERA Order Dtd. ésfat
5 Tt s PRATTHART L 2025-11-07 1?)
(Seat
4oy (89726/202 | . o . |CRLMC- PUSPANJALT GENERA Order Dtd. Noe
5 e 4499/2025 |SAHU L 2025-11-06 1)
(Seat
4o (897307202 | 0 oo |FRO- GOPAL CHANDRA |GENERA Order Dtd. Nos
5 e 407/2025 |SAMANTARAY L 2025-11-07 1)
(Seat
43 (89735/202 | 0 11 o005 |FRO- GOPAL CHANDRA |GENERA Order Dtd. o
5 Tt 402/2025 |SAMANTARAY L 2025-11-07 1)
ABLAPIL- (Seat
89740/202 RAJENDRA GENERA Order Dtd.
424 | 10.11.2025 22232/202 NARavAN ROUT L So2o-11-06 |[BAIL-1 Tg)
4os 897707202 | oo ggéié;zoz RABINDRA KUMAR |GENERA Order Dtd. |WRIT (Seat
5 e 3 PATNATK L 2025-10-30 |BRANCH-1 |No-3)
WP (C) - (Seat
89803/202 MANOJ KUMAR GENERA Order Dtd. |WRIT
12615 10.11.2025 11451/202 RANA L 2024-05-08 |BRANCH-5 gg)
(Seat
47 (89805/202 | o |CRLMP- RAJENDRA GENERA Order Dtd. o
5 e 1186/2025 [NARAYAN ROUT |L 2025-11-07 22)
(Seat
4pg (89806/202 | .o |CONTC- RASMTITA GENERA Order Dtd. s
5 T 8018/2024 [ROUTRAY L 2025-11-07 2‘33)
89807/202 CONTC- GENERA Order Dtd (Seat
429 | 10.11.2025 |[g¢)50,c MANAS PATI . 091107 gg;
89808/202 CONTC- GENERA Order Dtd. (Seat
430 | 10.11.2025 |Jo070 0, [MANAS PATI . 2025-11-07 |CONTEMPT | =75
89812/202 CONTC- GENERA Order Dtd. (Seat
431 | 10.11.2025 |Z3gc 00, [MANAS PATI . 021107 Noo)




89813/202 CONTC- GENERA Order Dtd. (Seat
4321 10.11.2025  15950/0024 [MANAS PATI L 2025-11-07 No-2)
89814/202 CONTC- GENERA Order Dtd. (Seat
433 | 10.11.2025 |30, ) MANAS PATI C oot o0 Nooo)
WP (C) - , (Seat
89815/202 DEBA KUMAR GENERA Entire WRIT
434 | 10.11.2025 |31667/202 |~ ; ot mranc_7 Mo
5 18)
89816/202 BLAPL- GOPAL PRASAD |GENERA Order Dtd (Seat
435 | 10.11.2025 é05l4/202 T C Joperiiogy [BAIL-2 | oCl
89841/202 ABLAPL-  |KHUSBU GENERA Order Dtd. (Seat
43615 10.11.2025  19)57/2025 |PANIGRAHT L 2025-11-07 No-7)
89848/202 FAO- MANOJ KUMAR  |GENERA Order ptd. iS¢ (Seat
13715 10.11.2025 19g9/2018  |rana L 2025-03-26 |2 PP No-2)
89865/202 FAO- MANOJ KUMAR  |GENERA Order ptd. [iSC- (Seat
438 15 10.11.2025 1>98/2018 |RaNa L 2025-03-27 |2 PP No-2)
89874/202 FAO- MANOJ KUMAR  |GENERA Order ptd. iS¢ (seat
13915 10.11.2025 1150/2018  [raNa L 2025-03-26 (210000 No-5)
89881/202 FAO- MANOJ KUMAR  |GENERA Order ptd. iS¢ (Seat
44015 10.11.2025 1434 /2018  |rana L 2025-03-27 |2 TEAY No-2)
89895/202 FAO- MANOJ KUMAR  |GENERA Order ptd. [iSC- (Seat
441 1g 10.11.2025 569 /2018  |Rawa L 2025-03-26 [0 PP INo-2)
89904/202 FAO- MANOJ KUMAR  |GENERA Order ptd. iS¢ (seat
14215 10.11.2025 1519/2018  |Rawa L 2025-04-04  [ATTERL INo-2)
ABLAPL-
89940/202 UMA SHANKAR  |GENERA Order Dtd. . (seat
443 |2 10.11.2025 20266/202 iy ; Joperiioro [BAIL-1 |0
ABLAPL- (Seat
89942/202 UMA SHANKAR  |GENERA Order Dtd.
444 | 10.11.2025 |10133/202 |50 7 C Sooei11oa0 [BATL-1 |No-
5 15)
WRIT
WP (C) - BRANCH | (Seat
445 §9943/202 10.11.2025 |26274/202 i;i??Hig¥AN EENERA ggggflﬁffé (DIVISIO |No-
5 N BENCH- |121)
3)
BLAPL- (Seat
89989/202 ASUTOSH GENERA Order Dtd.
446 | 10.11.2025 [10777/202 | oo -0 C oo 11i0s No-
5 121)
447 (899917202 | oo ?ggég%oz ASUTOSH GENERA Order Dtd. I\(]Sfat
5 S TRIPATHY L 2025-11-07 o
5 121)
(Seat
Jag |89999/202 | o . |BLAPI- PRASANTA KUMAR [GENERA Order Dtd. ol
5 e 1920/2025 |SENAPATT I 2025-11-10

121)




ABLAPL-

89646/202 GENERA Order Dtd. (Seat
449 5 10.11.2025 é23l5/202 S N GAYA L 2025-11-07 BAIL-1 No—6)
ABLAPL-
89818/202 GENERA Order Dtd. (Seat
450 |, 10.11.2025 é2388/202 D DASH N 2025-12-17 No6)
89819/202 We (C) - GENERA Order Dtd (Seat
451 s 10.11.2025 §3340/202 R.K.BARIK L 2025-09-03 No—6)
ABLAPL-
89845/202 SURYAKANT GENERA Order Dtd. (Seat
452 |, 10.11.2025 é2380/202 SAHOO N 2025-11-07 No—6)
89846/202 We (C) - SURYAKANT GENERA Order Dtd WRIT (Seat
453 5 10.11.2025 ?9885/202 SAHOO L 2025-10-31 |BRANCH-2 |No-7)
89847/202 WA- GENERA WRIT (Seat
454 15 10.11.2025 13051 /0023 (B JENA L APPEAL  |No-5)
WRIT
WP (C) - (Seat
455 89850/202 10.11.2025 35464/202 |M K DAS CENERA BRANCH No-
5 1 L (DIVISIO 109)
N BENCH)
89852/202 SA- GENERA SECOND (Seat
456 c 10.11.2025 441/2001 M BEHERA L APPEAL No-3)
(Seat
89854/202 CMP- GENERA WRIT
457 s 10.11.2025 127/2024 M K PATI L BRANCH-7 Tg;
89857/202 WPC (OA) - GENERA OA (Seat
458 s 10.11.2025 363/2019 S K PEREI L Branch No-1)
WP (C) - (Seat
89859/202 GENERA WRIT
459 5 10.11.2025 11164/202 |D LALA L BRANCH-6 No-
3 16)
MISC.
89862/202 MACA- GENERA (Seat
460 5 10.11.2025 343/2022 P K PARIDA L APPEAL No—4)
SEC.
89864/202 JCRLA- GENERA CRIMINAL |(Seat
461 5 10.11.2025 57/2021 DPS MALLICK L APDEAL No-9)
89867/202 CRLA- GENERA CRIMINAL |(Seat
462 5 10.11.2025 175/2023 DPS MALLICK L APDEAL No-9)
89868/202 RSA- GENERA SECOND (Seat
463 5 10.11.2025 93/2018 M MOHANTY L APDEAL No—6)
WP (C) - (Seat
89869/202 GENERA WRIT
464 5 10.11.2025 13229/201 |M NAYAK L BRANCH-5 No-
8 21)
WP (C) - (Seat
89875/202 GENERA WRIT
465 5 10.11.2025 13228/201 M NAYAK L BRANCH-5 No-
8 21)
89876/202 WPC (OA) - GENERA OA (Seat
466 5 10.11.2025 363/2019 S MALLICK L Branch No-1)




MISC.

89877/202 FAO- GENERA (Seat

467 | 10.11.2025 |,5°0 0 O M MOHANTY . APPEAL | 0%

SEC.
(Seat
89878/202 WP (C) - GENERA WRIT ©
468 |2 10.11.2025 T, 200 |G C JENA . R ANCH-G SZ)
WP (C) - (Seat
89879/202 GENERA WRIT

469 | 10.11.2025 |42736/202 |U DAS . sennchg |No-

3 43)

470 (898807202 | oo |CRLMC- 5 b Kam GENERA Order Dtd. éifat
5 i 4584/2025 |7 ©° L 2025-11-07 12)

ABLAPL- (Seat

471 (898827202 110 19 o005 123477202 |7. P. KaR GENERA Order Dtd. No-

5 L 2025-11-07
5 43)
WP (C) - (Seat
472 (898837202 115 91 2025  [27221/201 |D NAYAK GENERA No-
5 L
1 43)
ABLAPL- (Seat
473 (898847202 100 19 o005 123477202 |7. P. KaR GENERA Order Dtd. No-
5 L 2025-11-07
5 43)
MISC.
89885/202 FAO- GENERA (Seat

474 |; 10.11.2025 ;57 0 o M MOHANTY . APPEAL | 0%

SEC.
WP (C) -

475 (898867202 115 19 5005 |15068/200 |7 saHOO GENERA (Seat
5 6 L No-8)
89887/202 RSA- GENERA SECOND (Seat

476 | 10.11.2025 | 00" o00, [P K PANI . ApPEAL  |Noo3)

WP (C) - (Seat
89889/202 GENERA WRIT
477 |; 10.11.2025 |12095/202 B R SETH : N
3 33)
MISC.
89890/202 MACA- GENERA (Seat
478 | 10.11.2025 | o0 o S D JENA . APPEAL | °%0)
SEC.
89891/202 WA- GENERA WRIT (Seat

479 15 10.11.2025 g4y /9023 |S DAS L APPEAL  |No-4)
89893/202 WP (C) - GENERA WRIT (Seat

480 | 10.11.2025 | o o' 0, |S R BARIK . RRANCH-2 |Now)

WRIT
WP (C) - (Seat
ag1 (898947202 114 19 2025  |14049/200 K N SAHOO GENERA BRANCH | _
5 5 L (DIVISIO /o0,
N BENCH)
WRIT
WP (C) - BRANCH (Seat

482 29896/202 10.11.2025 |13154/201 |[K N SAHOO iENERA (DIVISTIO |No-

9 N BENCH- |112)

2)




WP (C) - (Seat
89898/202 GENERA WRIT
483 | 10.11.2025 [13247/201 A K SWAIN . RaNCH-5 No
8 21)
WP (C) - (Seat
aga (898997202 115 19 2025 |15068/200 |7 SAHOO GENERA No-
5 L
6 21)
89900/202 BLAPL- GENERA Order Dtd. (Seat
485 | 10.11.2025 S 0 o |[DPS.MALLICK |/ 2025-10-28 [BAIL=2 |27
89901/202 RFA- GENERA (Seat
486 5 10.11.2025 14/2002 P N NAYAK L No-8)
89902/202 BLAPL- GENERA Order Dtd. (Seat
487 |, 10.11.2025 . /c oo . [DPS.MALLICK |/ 5025-10-23 No-8)
WP (C) - (Seat
ags (899037202 115 19 2025 |11130/202 M R NAYAK GENERA WRIT No-
5 L BRANCH-6
3 16)
89905/202 RVWPET- GENERA CIVIL (Seat
489 5 10.11.2025 226/2015 R PRADHAN L REVISION |No-5)
BLAPL- (Seat
490 (899067202 115 11 2025 |12881/202 |DPS.MALLICK GENERA Order Dtd. |, ;7 1 No-
5 L 2025-06-26
4 15)
89907/202 RVWPET - GENERA CIVIL (Seat
491 | 10.11.2025 |5,0° 7.7 |R PRADHAN . REVISION |Noo)
BLAPL-
89908/202 GENERA Order Dtd. (Seat
492 | 10.11.2025 éOlll/ZOZ DPS.MALLICK . 0950920 Noes)
89909/202 WP (C) - GENERA WRIT (Seat
493 |5 10.11.2025  lg335/5016 |F R BARIK L BRANCH-1 |No-1)
WP (C) - (Seat
a9q (899107202 115 11 5025  [28775/202 |s K BISWAL GENERA WRIT No-
5 L BRANCH-5
3 47)
WP (C) - (Seat
495 (899127202 114 19 5025  |28004/202 |M PRADHAN GENERA WRIT No-
5 L BRANCH-5
3 20)
WP (C) - (Seat
196 (899147202 114 11 2025  [28002/202 |M PRADHAN GENERA WRIT No-
5 L BRANCH-5
3 20)
WP (C) - (Seat
a97 (899167202 114 19 5025 (279997202 |M PRADHAN GENERA WRIT No-
5 L BRANCH-4
3 38)
WP (C) - (Seat
g8 (899187202 14 11 2025  |27270/202 |M PRADHAN CENERA WRIT No-
5 L BRANCH-5
3 53)
WP (C) - (Seat
499 (899197202 114 11 2025  [27267/202 |M PRADHAN GENERA WRIT No-
5 L BRANCH-5
3 53)
WP (C) - (Seat
500 899227202 110 11 5025  |27261/202 |M PRADHAN GENERA WRIT No-
5 3 L BRANCH-5 53)




WP (C) - (Seat
89924/202 GENERA WRIT
501 5 10.11.2025 28006/202 PRADHAN L BRANCH-5 No-
3 20)
WP (C) - (Seat
89926/202 GENERA WRIT
502 5 10.11.2025 28010/202 PRADHAN L BRANCH-5 No-
3 20)
WP (C) - (Seat
89927/202 GENERA WRIT
503 s 10.11.2025 28013/202 PRADHAN L BRANCH-5 No-
3 20)
(Seat
89944/202 WP (C) - GENERA -
504 5 10.11.2025 5474/2025 BARAL L No
20)
WP (C) - (Seat
505 (899457202 115 11,2025 [31088/202 |r k mamaBHOI ~|CENERA WRIT No-
5 L BRANCH-4
5 27)
(Seat
89946/202 WP (C) - GENERA -
506 c 10.11.2025 9059 /2025 BEHERA L No
27)
WP (C) - (Seat
89947/202 GENERA WRIT
507 s 10.11.2025 29972/202 C JENA L BRANCH-3 No-
5 33)
WRIT
WP (C) - BRANCH (Seat
508 29948/202 10.11.2025 22510/202 N NAYAK iENERA (DIVISIO |No-
5 N BENCH- [113)
2)
WP (C) - (Seat
89950/202 GENERA WRIT
509 s 10.11.2025 10475/202 N NAYAK L BRANCH-3 No-
5 28)
WP (C) - (Seat
510 89951/202 10.11.2025 24935/202 K BEHERA GENERA No-
5 L
5 28)
WRIT
WP (C) - BRANCH (Seat
511 29952/202 10.11.2025 20210/202 N SAHOO EENERA (DIVISIO |No-
5 N BENCH- [101)
1)
WRIT
WP (C) - BRANCH (Seat
512 29953/202 10.11.2025 19941/202 N SAHOO iENERA (DIVISIO |No-
5 N BENCH- [101)
1)
(Seat
89954/202 WP (C) - GENERA WRIT -
513 5 10.11.2025 3806/2025 N MOHANTY L BRANCH-1 28)
WP (C) - (Seat
514 (899557202 114 11 2025  [23381/202 | P KAR GENERA No-
5 L
5 30)
WP (C) -
89956/202 GENERA WRIT (Seat
515 5 10.11.2025 26469/202 N NAYAK L BRANCH-2 |No-6)

5




WP (C) -

89957/202 GENERA WRIT (Seat

516 |, 10.11.2025 §9673/202 S PATTANATK | BRANCH-1 INoc3)

WP (C) - (Seat

517 (899987202 115 11 5025 |30671/202 |K C PANDA GENERA WRIT No-

5 L BRANCH-4
5 27)
WP (C) -

89959/202 GENERA WRIT (Seat

518 |, 10.11.2025 59748/202 P K DASH C BRANCH-2 Noo)
89960/202 CRLA- GENERA (Seat

519 |, 10.11.2025 [c0 o M ROUT c g,
89962/202 CRLMP- GENERA (Seat

520 5 10.11.2025 1327/2025 S SUNADINI L No-7)
89964/202 CRLMP- GENERA (Seat

521 5 10.11.2025 1118/2025 P B SENAPATI L No-7)
89965/202 CONTC— GENERA (Seat

522 |/ 10.11.2025 |o007C7 o |C R NAYAK C oo

BLAPL- (Seat

523 |89907/202 11 19 2025  |10761/202 |BIKRAM ROUT GENERA Order Dtd. .17 5 No-

5 L 2025-11-06
5 17)
(Seat
89970/202 CONTC- GENERA
524 |/ 10.11.2025 |3005°7 o R K MEHER c No
17)
(Seat
89971/202 CONTC- GENERA
525 | 10.11.2025 [J00"0 s [C R NAYAK C No
17)
(Seat
89972/202 CONTC- GENERA
526 |, 10.11.2025 [J0uC7 o [C R NAYAK c No
17)
(Seat
89973/202 CONTC- GENERA
527 |, 10.11.2025 |00 o [C R NAYAK C No
17)
ABLAPL- (Seat
508 (899747202 114 11 2025 |12281/202 |s k TRIpATHY |CENERA No-
5 L
5 17)
ABLAPL- (Seat
5209 89975/202 115 19 2025 12053/202 M NAYAK GENERA No-
5 L
5 17)
ABLAPL- (Seat
530 899767202 114 11 2025 [12317/202 |S K MISHRA GENERA No-
5 L
5 17)
ABLAPL-

531 (89977/202 115 11,2025 [12271/202 |s k MISHRA GENERA BatL-1 | !S€8t

5 : L No-6)
ABLAPL-

532 (899787202 11 11 5025 |11881/202 B X DAS GENERA BATL-1 (Seat
5 : L No-6)
89979/202 BLAPL- GENERA (Seat

533 |, 10.11.2025 22200 o [k saHOO C oce)




89980/202 CRLMC- GENERA (Seat
534 |, 10.11.2025 | 500 o K SBHOO C R,
89987/202 RSA- GENERA (Seat
535 5 10.11.2025 65/2024 N K SATAPATHY No-6)
90000/202 We (C) - ABINASH GENERA order Dtd (Seat
536 |, 10.11.2025 §3340/202 o oaay C o a0l R,
90001/202 WPCRL- GENERA Order Dtd. (Seat
537 | 10.11.2025 |70 . |[R.K.SARANGI |’ 0250915 Noeg)
90004/202 CONTC- GANESH CHANDRA |GENERA Order Dtd. (Seat
538 |5 10.11.2025  11973/2025 |JENA L 2025-10-31 No-6)
90010/202 CMP- GENERA Order Dtd. (Seat
539 |5 10.11.2025 11054 0025 [N PANDA L 2025-10-28 No-6)
90012/202 we (C) - GENERA Order Dtd. |WRIT (Seat
540 |, 10.11.2025 é5086/202 MADAN DAS C 5000-01-01 |BRANCH-1 INo1)
s4p [90016/202 | o oo Tzégg;zoz . DAs GENERA Order Dtd. (Seat
5 LL : : L 2025-10-16 No-1)

NIC




